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(b) if so, what is the reaction of the 
Union Government thereto; and 

(c) whether Government propose to 
take any seriotrs note and also action on 
such statements of Ministers who 
encourage lawlessness in the country? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI VIDYA CHARAN SHUKLA :  
(a) Yes, Sir. 

(b) and (c) Facts are being ascertained 
from the State Government. 

RESETTLEMENT   OF   PERSONS   OF   INDIAN 
ORIGIN 

981. SARDAR HARCHARAN 
SINGH DUGAL : Will the Minister of 
HOME AFFAIRS be pleased to state : 

(a) the total number of persons of 
Indian origin who have come to India 
after deportation/migration from different 
foreign countries during the year 1969; 
ancf 

(b) what arrangements have been 
made by Government for their resettle-
ment in India? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS      
(SHRI    VIDYA    CHARAN 
SHUKLA) : (a) The number of persons 
Of Indian origin who have arrived in 
India from Ceylon and Burma is as 
follows :— 

 
Information in regard to such persons 

from other countries is being collected. 

(b) Statement is attached. [See 
Appendix  LXX,  Annexure  No.  59.] 

CONSTRUCTION   OF   AN      AIRPORT      NEAR 
AMRITSAR 

982. SARDAR HARCHARAN 
SINGH DUGAL : Will the Minister of 
TOURISM AND CIVIL AVIATION be 
pleased to state whether Government have 
taken a final decision regarding the 
location and construction of an airport 
near Amritsar in Punjab, it so. the 
progress made in this regard? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH) : There is already an aerodrome 
at Amritsar maintained by the Civil 
Aviation Department and it is not 
proposed to construct another one there. 

 
flTELENGANA    REGIONAL    SAMITI 

983. SHRI RAJNARAIN : 
SHRI    REWATI    KANT 

SINHA : 
Will the Minister of HOME AFFAIRS 

be pleased to state : 
(a) whether it is a fact that assurances 

have been given by Government to the 
leaders of the Telengana Praia Samiti to 
the effect that the powers of the 
Telengana Regional Samiti will be 
increased; and 

(b) if so, the time by when these 
assurances will be fulfilled and what are 
the details thereof?] 

 


